NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCII
NEW DELTHI

C.P NO. 122(MB)/2008
CANO.

CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR
Hon’ble President

SH. S§. K. MOHAPATRA
Hon’ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCIH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 26.09.2016

NAME OF THE COMPANY: Union of India
Vs,
M/s. Panther Fincap & Mgt Service LTd.

SECTION OF THE COMPANIES ACT: 388(B) of the Companies Act 1956 and 241/242 of the

Companies Act 2013.
5.NO. NAME DESIGNATION REPRESENTATION SIGNATURE

=i VQ@m_'a khM%uB*ﬁ,_}qumfguf;}m{fﬁéyzg._ UEL/$FI_Q - @%‘ﬁ,ﬂz

Order

Orders pronounced.



